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 inform  the  Lok  Sabha  that  the
 Rajya  Sabha,  at  its  sitting  held  on
 the  Ith  June,  1971,  agreed  with-
 out  any  amendment  to  the  Gold
 (Control)  Amendment  Bill,  £97!,
 which  was  passed  by  the  Lok
 Sabha  at  ita  sitting  held  on  the  [4th
 June,  1971."

 2.42  hrs.

 DELHI  SIKH  GURDWARAS
 (MANAGEMENT  BILL)

 As  Passep  BY  RAsYA  SABHA

 SECRETARY  :
 of  the  House  the
 (Management)  Bill,
 Rajya  Sabha

 Sir,  I  lay  on  the  Table
 Delhi  Sikh  Gurdwaras

 1971,  as  passed  by

 BUSINESS  OF  THE  HOUSE

 THE  MINISTER  OF  PARLIA-
 MENTARY  AFFAIRS,  AND  SHIPPING
 AND  TRANSPORT  (SHRI  RAJ
 BAHADUR):  With  your  permission,  Sir,
 I  rise  to  announce  that  Government  Busi-
 ness  in  this  House  during  the  week  com-
 mencing  from  Monday,  the  2ist  June,  1971,
 will  consist  of  :—~

 (i)  Discussion  on  the  Statutory  Reso-
 lution  seeking  approval  of  the
 Proclamation  issued  by  the  Pre-
 sident  on  the  3th  May,  1971,
 regarding  the  State  of  Gujarat.

 (2)  General  discussion  on  the  Punjab
 Budget  for  1971-72,

 Q)  Discufsion  and  voting  on  the
 Demands  for  Grants  in  respect
 of  the  Punjab  Budget  for  1971-72,

 Discussion  on  the  Statutory  Reso-
 ution  seeking  disapproval  of  the
 Delhi  Sikh  Gurudwaras  (Manage-
 ment)  Ordinance,  J97!  and  con-
 sideration  and  passing  of  the
 Delhi  Sikh  Gurudwaras  (Manage-

 (4)

 missioner for  Refugees  (St)
 ment)  Bill,  1971,  as  passed  by  Rajya
 Sabha.

 (5)  Consideration  and  passing  of  the
 Mysore  State  Legislature  (Dolega-
 tion  of  Powers)  Bill,  1971,  as  passed
 by  Rajya  Sabha.

 (6)  Discussion  on  the  Statutory  Reso-
 lution  seeking  disapproval  of  the
 West  Bengal  Security  (Tripura
 Re-enacting)  Second  Amendment
 Ordinance,  1971,

 (7)  Consideration  of  a  motion  for
 concurrence  in  the  reoommendation
 of  Raya  Sabha  for  the  reference
 of  the  Advocates  (Amendment)
 Bill,  1970,  to  a  Joint  Committee,

 (8)  Discussion  and  voting  of  the
 Demands  for  Grants  under  the
 control  of  the  Ministry  of  ;

 Home  Affairs

 Irrigation  and  Power

 Communications

 i2.43  hrs.

 STATEMENT  RE  :  VISIT  OF  ह,  N.  HIGH
 COMMISSIONER  FOR  REFUGEES

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  R.  K.  KHADIL-
 KAR):  Sir,  Prince  Sadruddin  Aga  Khan,
 United  Nations  High  Commissioner  for
 Refugees,  expressed  a  desire  to  visit  India...

 MR.  SPEAKER  Is  it  a
 statement  ?

 long

 SHRI  R.  K,  KHADILKAR:  Two
 pages.

 MR,  SPEAKER  :
 the  Table.

 Tt  may  be  faid  on

 SHRI  RB.  K.  KHADILKAR:  I  beg  to
 lay  acopy  of  the  statement  on  the  Table.
 (Placed  in  Library,  See  No,  LT—462/72).


